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O R D E R 

20.03.2020   At the request of the learned counsel for the Appellant, the 

matter is adjourned. 

 List the matter ‘for Admission (Fresh Case)’ on 22nd April, 2020.  

 

 
[ Justice Bansi Lal Bhat ] 

 Acting Chairperson 
 
 

 
 
 

[ Shreesha Merla ] 
 Member (Technical) 
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